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Notification
Ladakh, the 14™ of August 2023

S.0. 59 :- In exercise of the powers conferred by clause (a) of sub-section 1 of section 4 of the Wild Life (Protection) Act,
1972 (Act No. 53 of 1972), the Hon’ble Lieutenant Governor/ Administrator of the Union territory of Ladakh hereby
appoints the Chief Conservator of Forests, Union territory of Ladakh as the Chief Wild Life Warden, Union territory of
Ladakh to perform his duties and exercise his powers by or under this Act.

By order of the Hon’ble Lieutenant Governor, Union territory of Ladakh.
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(Dr. Pawan Kotwal, TAS),
Advisor & Administrative Secretary, FE&E
UT of Ladakh.
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“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal
consequences and also for any other misrepresentation etc.”
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